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The Sty August, 2012

No. 17-HLA of 2012146.-The Haryana Legislative Assembly (Salary,

Allowance> and Pension of Members) Amendment Bill, 2011. is hereby published

for general information under proviso lo Rule 128 of the Rules of Procedure and

Cunducr of Business in the Haryana Legislative Assembly :

Bill No. I7--HLA of 2012

THE HARYANA LEGISLATIVE ASSEMBI Y
(SALARY, ALLOWANCES AND PENSION OF MEMBERS)

AMENDMENT BILL, 2012

A

Blu,

further ru amend the Haryana Legislative Assembly (Salary, Allowance»

and Penxzon of Members) Act, 1975.

BE ll enacted by the Legislature of the State of Haryana in the Sixty-third

Year of the Republic of India as follows :

l . This Act may be called che Haryana Legislative Assembly (Salary, Shnrl lltlc

Allowances and Pension of Members) Amendment Act, 2012.

© Gove. of Haryana
Published by Authority

Price : Rs. 5.00 (2585)
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HARYANA GOVT. GAZ. (EXTR ), AUG. 8, 2012
(SRVN. 17, 1934 SAKA)

In the Haryana Legislative Assembly (Salary. Allowances and Pension

} Act, 1975 (hereinafter called the principal Act), in section 7,-

(D in sub-clause (i) of clause (b) of sub-section ( l ), after the words

"deluxe coach". the words "and air-conditioned coach" shall be

added:

(II) in sub-clause (li) of clause (b). for the sign " " existing at the

end, the sign ' " shall be substituted: and

(HI) proviso to clause (b) of sub-section (1) shall be omitted.

in the principal Act, in section 7C.

(i ) in clause (al. after the words "deluxe coach". the wands "and air-

condixioned coach" shall be added;

(ii) in clause (b), for the sign ""` existing at the end, the sign '

shall be substituted; and

(i i i ) proviso to clause (b) of sub-section (1) shall be omitted.



STATEMENT OF OBJECTS AND REASONS

The Members of Legislative Assembly and ex-Members are entitled to

travel free in any public service vehicle of Haryana Stale Transport Undertaking

including deluxe coach and if they travel in air-conditioned coach they have to

pay the difference between the fare of such vehicle and that of a deluxe coach. New

the Stale Government has also added numerous air-conditioned coaches. Keeping

in view the status of Members of Legislative Assembly and ex»Mcmbers, the

Government has decided to provide them the facility to travel in air-conditioned

coaches by making an amendment in sub clause (i) and (ii) of clause (by of sub-

section l l ) of section 7 and clause (a) and (b) ofsectinn 7C of the Haryana Legislative

Assembly (Salary. Allowances and Pension of Members) Act, 1975.

RANDEEP SINGH SURJEWALA.
Parliamentary Affairs Minister, Haryana.
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Chandigarh .
The 8th August, 2012.

SUMIT KUMAR,
Secretary.
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